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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated- Guwahati the 076 July,2023

NO. HC,VII-167(Pt.-VIU)/2014/6228/A #### The Hon'ble Gauhati High

Court has been pleased to nominaE the following ludicial Officer to attend the

"Cyber Crime and Digibl turcnsie-Judicial Tnck (CCDF-:lT)"scheduled

to be held at National Crime Records Bureau (NCRB), MHA Go!t. of India,

Mahipalpur, National Highway-8, New Delhi-l10037 from 31* ruly, 2023 to

046 August, 2023 in place of Smti. Zubee Chaliha, Sub-Divisional Judicial

Magistrate (M), Sarupathar who has been exempted from attending the

aforesaid programme.

tvlobile No.
and

Whatsapp
No.

Name E-mail Address

Further, the nominated officers are directed to submit a report after
completion of the CouR€.

By Order,

Sd/- R.A, Tapadar
REGISTRAR (JUDICTAT)

Memo No. HC,VII-157(PL-VIU)/2014/ 6229-5240 /A Dakd3 07-07-2023
Copy forward for information and necessary action to:

1. The L.R.-cum-Commissioner & Secretary to the Govt. of Assam, Judicial

Department, Dispur, Guwahati, Assam.

2. The Principal Accountant General (A&E), Assam, Beltola, Guwahati, for

information and necessary action.

(|he Offiers arc plad on depuabn for the ptqnm on

otrdition that (a) dte Offies will be bead as on duty during
tlte tnining pedod A (Q tfrcy will be entitled TA. & D.A. as

admissible under the Rules).

3. The Registrar (Admin./Vigilance/ Esstt.), Gauhati High Court, Guwahati.

Rank

1
Smti Karuna

Addl. Chief Judicial

Magistrate, Karbi

Anglong, Diphu
Devi

Assam karuna6n@gmail.com 7002739045
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4. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

5. The District & Sessions Judge,

Golaghat / Karbi Anglong

(He is tquested b inform te onemd Affier(s) under

his/her anaol about this l{otiftation acodingly).
6. Shri M.P. Sharma, loint Assistant Director CIrg.), National Crime Records

Bureau (NCRB), MHA, Govt. of India, Mahipalpur, National Highway-8,

New Delhi-110037.

7. The Jont Registrar (Finance), Gauhati High Court, Guwahati.

8. Smti. Karuna Devi, Addl. Chief ludicialMagistrate, Karbi Anglong, Diphu.

(lhe nominad Offier is advisd not b prM for the
prugtnmme unles her nominafion is aepd bf MRq New

Delhi)

9. Smti. Zubee Chaliha, Sub-Divisional JudicialMagistrate (M), Sarupathar.

10. The Project Manager, Gauhati High Court, Guwahati.

(He is rquesM b upled tlte llotificatbn immediately in

tlrc ofrcial websiE of the Gaahati High Coare Guwaha6).

11.The Administrative Officer, Judicial Academy, Assam with a rcquest to
place the Notification be$ore the Hon'ble Direcbr, Judicial

Academy.

12. The CA to the Registrar General, Gauhati High Court, Guwahati.
(THE LIST O' OFFICERS TIEREI A.()VE IS iOT XECESSATTLY lII ORDER Of sEI{IOTITY}
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